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MR. DEPUTY CHAIRMAN: Now, Messages from Lok Sabha; Secretary-General.

MESSAGES FROM LOK SABHA

SECRETARY-GENERAL: Sir, with your kind permission, | rise to report that the Lok
Sabha, at his sitting held on 7" February, 2024, passed:

1. The Appropriation (Vote on Account) Bill, 2024,

2. The Appropriation Bill, 2024,

3. The Jammu and Kashmir Appropriation (No.2) Bill, 2024,

4. The Jammu and Kashmir Appropriation Bill, 2024; and

5. The Finance Bill, 2024

The Speaker has certified that these Bills are Money Bills within the meaning of
Article 110 of the Constitution.
| lay a copy each of the said Bills on the Table.

PAPERS LAID ON THE TABLE

MR. DEPUTY CHAIRMAN: Now Papers to be laid on the Table.
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